e NATIONAL COMPANY LAW TRIBUNAL
R D AHMEDABAD BENCH
' AHMEDABAD

" Co. Appeal No. 18/252(3)/NCLT/AHM/2018

Coram: Hon'ble Ms. MANORAMA KUMARI MEMBER JUDICIAL

- Name of the Company: ' SaJJad Khoja & Anr.

(Seven Days Hotel Pvt Ltd)
_ROIC. .

Section of the Companies Act:

 Section 252(3) of the Companies Act 2013

S5.NO. NAME (CAPITAL LETTERS) _ DESIGNATION REPRESENTATION SIGNATURE

1. KHUSHB'DO IATN Pcs PeH'Honcs, Ilhu.&hbm gJa.cw
2

ORDER
Learned PCS Ms.

Khushboo Jain present for Appellant None present for ROC

Representatlon of ROC recelved

Heard arguments of learned PCS -for Appellant.

Order reserved.

MANORAMA KUMARI

! : o - MEMBER JUDICIAL
Dated this the 27th day of February , 2018. D -




